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A High level Committee at the State level reviews the situation of law and
order and related issues at the State level. on similar lines, a task force has been
constituted at the district level.

Indigenous production of coal
2408. SHRI AJAY SANCHETI: Will the Minister of COAL be pleased to state:
{a) whether import of coal has increased during 2014-15;

(b) if so, the details in this regard along with the trend during the last ten

years,
{c) whether this would impose extra burden on coal users; and

{d) the steps taken by Government to reduce import and to increase indigenous

production of coal?

THE MINISTER OF STATE OF THE MINISTRY OF COAL (SHRI PIYUSH
GOYAL): (a) and (b) During the year 2014-15, the import of coal was 212.10
million tonnes which showed an increaseof 27.1% over the previous year 2013-14.

The trend of import of coal during the last ten years is given below:

Import aof coal from 2005-06 to 2014-15 (Quantity in Million Tonne)

Year Quantity Growth in (%oage)
2005-06 38.59 333
2006-07 43.08 11.6
2007-08 4979 15.6
2008-09 59.00 18.5
2000-10 73.26 242
2010-11 68.82 -5.9
2011-12 102.85 492
2012-13 14579 417
2013-14 166.86 14.5
2014-15 212.10 27.1

{(Provisional)

{c) and (d) The import of coal has been kept under Open General License
{(OGL) and users are free to import coal from the sources of their choice as per
their contractual prices on payment of applicable duty. In order to minimize the

import dependency of thermal coal, the focus of the Government is to increase the
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domestic production of coal which includes efforts to expedite Environment and
Forest clearances, pursuing with State Government for assistance in land acquisition,
coordinated efforts with Railways for movement of coal, adopting latest technologies,
mechanisation and adding new mines. A roadmap has been prepared by CIL to
substantially enhance production of coal by 2019-20. This includes capacity addition
from new projects, use of mass production technologies and identification of existing

ongoing projects with growth potential.
Precautionary measures to check unscientific coal mining

2409, SHRI PARIMAL NATHWANI: Will the Minister of COAL be pleased

to state:

{a) whether Government has noticed that a vast area in many parts of the

country has become very dangerous due to unscientific coal mining;

{b) 1if so, the details thereof along with the number of accidents that happened

In various mines;

{c) whether Government has taken any precautionary measures to check the

unscientific coal mining, and
{d) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF COAL (SHRI PIYUSH
GOYAL): (a) and (b) Mining operations of Coal India Limited (CIL) and its
subsidiaries are done scientifically by using appropriate technology and mining method
after obtaining requisite working permissions from the Directorate General of Mine
Safety (DGMS). The inspectors of DGMS regularly visit the mines of CIL to check
whether mining is done as per provisions of the statute and DGMS permissions.
DGMS has special power to stop the mining activities if any major violation, which
could endanger the life of any person working in the mine, is observed during the

inspection.

However, some part of the Jharia Coalfield (JCF) and Ranigan] Coalfield (RCF)
within the leasehold of Bharat Coking Coal Limited (BCCL) and Eastern Coalfields
Limited (ECL) respectively are declared dangerous and susceptible to subsidence
due to fire because of the unscientific mining carried out by the erstwhile private
mine owners prior to nationalization of coal mines. In order to address these issues
Govemnment has approved Master Plan for Jharia and Ramiganj areas in August, 2009
for an estimated cost of ¥ 9773.84 core X 7112.11 crore for Jharia Coalfield, and
T 2661.73 crore for Ranigan] Coalfields). The Scope of the Master Plan covers dealing

with fires, rehabilitation of affected persons and planning and survey for diversion



